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NGT OA 169/2023 Suo Motu - Waste dumpsite_at Cubaloor in

Wiangaipady Panchayat, Kasaragod District, Kerala - Detailed

Heport on the plan of action along with the time frame,

The Material Collection 'Faciii@;y (MCF) of Mangalpadi Grama
Panchavat is situated at Kubanoor i the Manjeswaram Block Panchavas
of the Kasaragod district.  Currently, the waste collected by Hariths
Karma Sena (HKS) is transported to the Material Collection Facility
(MCTH) at Kubanoor, M/s Green Village, a Haritha Sahaya Sthapanam
(HSS5) that has an agreement with the LSGH for the effective management
of sorted non-biodegradable waste will transfer the waste o processing

facihity. For managing the waste commg to MCE a Lifting plan has beer

g

prepared. As per the transportation plan, the waste will be Lified from the

OT by the contractor twice in a month,  Additionally, the Panchavas

s depioved two seeurity guards at the Rabanoor dumpsite,

k3

According (o the total station survey, there is currently 15697324

3

m of wasie i Kabanoor,

N A

Mangalpadr Grama Panchayat bas taken up a Biomimng project of

L3
e

2 erores (Centrally Sponsored scheme fund of Rs. 1.50 crores and
the local body's Development fimd Rs. 50 lakhs) for treatment of
garbage heaped in Kubanoor.,

» For the estimate prepared for remediation project, the District Leve!
Techmeal  Committee  granted  technical  approval  for
Rs.1,63,50G,000/- on 24.12.2023.

« The Bistriet Level Technical Committee held on 02.03.2024
evaluated the technical bids received 1n response of the tender

floated by the LSGI for remediation work.



« M/s MCK Kutty was found to be technically qualified, and the
angees.r}aﬁi was submitted to Chief Engincer, LSGD, for financial
tender a;'p'}_).zx_)\;fal.

. '??ﬁ:: biomining process would begin once the proposal gets approval
from Chief Engieer, LSGD.

» Thme frame within which the project would complete 15 one yea:

from the date of site handover to the project implementation agency.
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